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Ms. K. V. Bharathi Upadhyaya, AOR
Mr. Sufyan Hasan, Adv.
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Mr. Guntur Pramod Kumar, AOR
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Mr. Chandra Prakash, AOR
Mr. Yoginder Handoo, AOR
Ms. Misha Rohatgi, AOR
Mr. Sandeep Singh, AOR
Ms. N. Annapoorani, AOR
Mr. S. Gowthaman, AOR

Mr. Shariq Ahmed, Adv.
For M/S. Ahmadi Law Offices, AOR

Mr. Aashhish Chauhan, Adv.
Ms. Sonal Chauhan, Adv.
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Mr. Saurabh Tripathi, Adv.
Mr. Deepayan Dutta, Adv.

Ms. Charu Ambwani, AOR

Mr. Anuj Bhandari, AOR

Ms. Nidhi Jaswal, AOR

Mr. Ravi Prakash, AOR
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Ms. Anupama Ngangom, Adv.
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Mr. Vikrant Singh Bais, AOR
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Ms. Astha Sharma, AOR

Mr. Anil Kumar, AOR

Mr. Rakesh Kumar-i, AOR

Mr. Parminder Singh Bhullar, AOR
Mr. Chandrakant Sukumar Sarkar, Adv.
Mr. Mukesh Kumar Singh, Adv.

Mr. C M Dwivedi, Adv.

Mr. Narendra Kumar Goyal, Adv.
Mr. Kunwar Siddharth Singh, Adv.
Mr. Ikshit Singhal, Adv.

Mr. Shantanu Jugtawat, Adv.

For M/S. Mukesh Kumar Singh And Co., AOR
Mr. Alok Gupta, AOR

Mr. K. V. Mohan, AOR

Mr. Yash S. Vijay, AOR

Ms. Sakshi Kakkar, AOR

Mr. Akshay Girish Ringe, AOR

Mr. Vinay Garg, AOR

Mr. Neeraj Shekhar, AOR

Mr. Rajesh Kumar Maurya, Adv.
Mrs. Kshama Sharma, Adv.

Ms. Priya Chakarvarty, Adv.

Mr. Ujjwal Ashutosh, Adv.

Ms. Lubna Naaz, AOR
Mr. Nishant Kumar, Adv.

Ms. Shashi Kiran, AOR

Ms. Deepanwita Priyanka, AOR
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Mr. Arjun D Singh, Adv.

Ms. Poonam Dolo, Adv.
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Ms. Shagun Matta, AOR

Ms. Aswathi M.K., AOR

Mr. T. R. B. Sivakumar, AOR
Mr. Mohit Paul, AOR

Mr. Nischal Kumar Neeraj, AOR
Mr. Shalen Bhardwaj, Adv.

Mr. Virender Kumar, Adv.

Ms. Garima Kumar, Adv.

Ms. Lakshmi, Adv.

Mr. Ashok Kumar Panigrahi, Adv.
Mr. Nishit Agrawal, AOR

Mr. Raghvendra Kumar, AOR

Mr. Anando Mukherjee, AOR
Mr. Shwetank Singh, Adv.

Ms. Sanjivani Aggarwal, Adv.

Ms. Jyoti Aggarwal, Adv.

Mr. Pradeep Shekhawat, Adv.

Ms. Filza Moonis, AOR

Mr. Divyanshu Kumar Srivastava, AOR
Mr. Shekhar Kumar, AOR

M/S. S. Narain & Co., AOR

Mr. Gaurav, AOR

M/S. M. V. Kini & Associates, AOR
Ms. Manju Jetley, AOR

Mr. Harsh V. Surana, AOR

Mr. Yashraj Singh Bundela, AOR

Mr. Surjeet Singh, Adv.

Mr. Chanakya Baruah, Adv.

Ms. Saloni, Adv.

Mr. Rohan Singla, Adv.

Mr. Pulkit Agarwal, AOR
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Mr. S S Bandyopadhyay, Adv.
Mr. Syed Miran Ahmad, Adv.
Ms. Anjana Sharma, Adv.

Mr. Abhaya Nath Das, Adv.

Mr. B C Bhatt, Adv.

Mr. Hukum Deo Prasad, Adv.
Mr. Gulam Rabbani, Adv.

Mr. Yogendra Kumar Verma, Adv.
Ms. Jyoti Verma, Adv.

Mr. Om Prakash Sapra, Adv.
Mr. Kishor Kumar Mishra, Adv.
Mr. Aditya Mishra, Adv.

Mr. Satish Kumar, AOR

Ms. Ameyavikrama Thanvi , AOR

UPON hearing the counsel the Court made the following
ORDER

IN RE: CONSTRUCTIONS AND ROAD DUST

1. Today, we are dealing with the implementation of
the directions/guidelines issued by the Commission for
Air Quality Management (for short, "CAQM") under the
orders dated 23" December, 2020, 11t June, 2021, 2™
November, 2022, 13" February, 2024, 2" December, 2024 and
2" January, 2025. All that we can say today is that if
it is found that these directions are not being complied
with, the CAQM will forthwith proceed to take penal
action against all concerned under Section 14 of the
Commission for Air Quality Management In National Capital
Region and Adjoining Areas Act, 2021 (for short, "the
CAQM Act") and compliance shall be filed within a period

of one month from today.
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2. What we find from the policy document of the CAQM
and and other material on record is that so far this
Court has not considered a very important issue regarding
the implementation of Construction and Demolition Waste
Management Rules, 2016 (for short, the "C & D Waste
Rules"). We, therefore, direct the Delhi Government and
State Governments of the National Capital Region States
as well as the Municipal Corporation of Delhi to file
affidavits setting out the steps taken, if any, for
implementation of 2016 Rules. The affidavits shall be
filed within one month from today. No further time shall
be granted. After the affidavits are filed, we will deal
with the issue of dust mitigation at C&D sites and
implementation of the 2016 Rules on 26" March, 2025 at
3.00 p.m.

IN RE: GRADED RESPONSE ACTION PLAN (GRAP) MEASURES

3. The learned Additional Solicitor General has placed
on record a chart showing current trends of Air Quality
Index (AQI) in Delhi. We find that from 3™ February,
2025 onwards, AQI has not crossed 300.

4. For the time being, we relax the directions under
paragraphs 8 and 9 of the order dated 5" December, 2024.
Now, the CAQM will implement comprehensive GRAP schedule
as already approved by this Court by order dated 12t
December, 2024. In case the AQI exceeds 300, we direct

the learned amicus curiae to mention the matter for
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seeking appropriate directions from this Court

IN RE: GRIEVANCE REDRESSAL MECHANISM

5. At this stage, the 1learned amicus curiae has
invited our attention to order dated 27" September, 2024
of this Court which essentially deals with Grievance
Redressal Mechanism. Her submission is that the order
has not been complied with in its true and spirit.

6. We direct the CAQM to report compliance with all
the directions contained in paragraph 14 of the said
order by filing an affidavit within a period of three
weeks from today. The affidavit shall be considered on

26" March, 2025 at 3.00 p.m.

(ANITA MALHOTRA) (AVGV RAMU)
AR-CUM-PS COURT MASTER
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